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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 273/2025

IN THE MATTER OF:
THE CITIZENS FOUNDATION ... APPLICANT

VERSUS

CENTRAL POLLUTION CONTROL
BOARD & OTHERS ......RESPONDENTS

REPLY AFFIDAVIT ON BEHALF OF THE RESPONDENT-3,
UTTAR PRADESH POLLUTION CONTROL BOARD

|, Reetesh Kumar Tewari, aged about 50 years, S/o Sri Sri J. N.
Tewari, presently posted as Regional Officer, Uttar Pradesh
Pollution Control Board (hereinafter UPPCB), Noida, do hereby

solemnly affirm and state on oath as under:

1. That [, the deponent, in the above noted capacity and as
a Nodal Plastic Waste Management, am well conversant
with the facts and records of the present case, hence am

competent and authorized to swear this affidavit.

2.  That by mean of this present Original Application the
applicant has made a prayer for strict enforcement of the
Plastic Waste Management Rules, 2016 qua

manufacturers of gutkha, pan masala and tobacco
|
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That the Applicant has filed the above noted Original

Application wherein following prayers have been made:

“1. Direct Respondent No. 1 and 2 to initiate prosecution
and levy penalties against M/s Pan Bahar Products
Pvt. Ltd. And other defaulting manufacturers, under
the PMW Rules, 2016 and Environment (Protection)
Act, 1986.

2. Direct CPCB to compile and publish a comprehensive
list of violators of Rules 4(f) and 4(i) along with action
taken, environmental compensation imposed, and
compliance status, on its official website.

3. Appoint or direct formation of a dedicated task force
within CPCB for continuous monitoring of plastic
packaging used by gutkha, pan masala, and tobacco
manufacturers across India.

4. Direct all respondents to file compliance affidavit
detailing measures adopted to enforce the PMW
Rules, particularly ~with respect to prohibited
packaging.

5. Direct CPCB and all State Pollution Control Boards,
including DPCC and UPPCB, to conduct surprise
inspections, engaging third-party audits, and file status

reports before this Hon’ble Tribunal.
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6. Pass such other or further orders as may be deemed
fit and proper in the interest of environmental justice,

public health, and sustainable development.”

That upon considering the present Original Application
this Hon’ble Tribunal vide its order dated 30.05.2025 has
directed the Respondent to file their replies. In compliance
to the said direction the reply of the UPPCB is
hereinunder.

That Respondent No. 6 M/s Trimurti Fragrances Pvt. Ltd.
(Shikhar Pan Masala), 133/231-A, T.P. Nagar, Kanpur,
Uttar Pradesh was visited by the Regional Office of U.P.
Pollution Control Board, Kanpur Nagar on 04.09.2025.
The Central Pollution Control Board vide letter dated
22.10.2021 has issued closure order against the said unit
and vide letter dated 22.12.2022, the closure order was
withdrawn with the condition to deposit Rs. 170 lakhs as
Environmental Compensation. The Unit has deposited Rs.
170 lakhs in the account of Central Pollution Control
Board on 28.11.2022. The U.P. Pollution Control Board
vide letter dated 01.04.2022 has issued directions under
Section 5 of Environmental (Protection) Act, to the said
unit which was withdrawn subsequently vide letter dated
05.01.2023. At present at the said place M/s. Trimurti

Freshner and Flavours Unit is operating to which consent

N



4

to operate has been issued by the U.P. Pollution Control
Board with validation up to 31.03.2028 under Air and
Water Act.

That regarding Respondent No. 10, M/s. J. B. Industries
(Vimal Pan Masala), Plot No. 64, Ecotech-1, Greater
Noida, G.D. Nagar, U.P., it is submitted that the said unit
was inspected by the Officers of Regional Office, U.P.
Pollution Control Board, Greater NOIDA on 19.09.2025.
At the time of inspection unit was not in operation. The
unit has installed STP for treatment of Domestic Effluent
and has installed a DG Set of 2000 KVA for backup in
case of disturbance in power supply. As per the records
the unit has not obtained consent to operate or consent to
establish from the U.P. Pollution Control Board. The unit
is under green category; hence a notice has been issued
to the said unit to obtain the consent under Air and Water
Act. A true copy of the inspection of the said unit is being

enclosed herewith and marked as Annexure-1.

That besides this, as per list at Pages 21 to 23 there are
11 more Gutkha/Pan Masala manufacturing units situated
in the State of U.P. The Status of those Units is as
follows:

\
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1. M/s. Maa Vindhyavasini Tobacco Pwt. Ltd.

133/173, Transport Nagar, Kanpur U.P. 208023
at Serial No. 2.

The Central Pollution Control Board vide order
dated 22.10.2021 has issued closure order
against this unit. Subsequently vide letter dated
23.12.2022 Unit was directed to deposit the
amount of Rs. 14 lakhs as Environmental
Compensation and vide letter dated 10.04.2023
unit was directed to deposit further
Environmental Compensation of Rs. 32.54 lakhs.
With these conditions closure order was

withdrawn.

The unit has deposited Rs. 14 lakhs and Rs.
32.54 lakhs in the account of Central Pollution
Control Board on 23.12.2022 and 10.04.2023.
The closure directions issued by the U.P.
Pollution Control Board vide letter dated
01.04.2022 under Section 5 of Environment
(Protection) Act, 1986 was conditionally
withdrawn on 26.07.2023. consent has been
granted to this unit, which is valid up to
31.07.2029. Unit is in operation.
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2. M/s. Vishnu Tobacco Plot Nos. 24 and 25A,
Udyog Kendra 2, Ecotech Ill, Greater Noida,
Uttar Pradesh 201306.

Unit Inspected (current address):

M/s. Raj Tobacco Works, Udyog Kendra 2, Plot
No. 19, Ecotech-3, Greater Noida, Gautam
Buddha Nagar, U.P. 201308 at Serial No. 3

The inspection of the premises of the said unit
has been done by the officers of U.P. Pollution
Control Board on 06.09.2025 at all the three sites
and it has been found that on all the three sites,

no Guthka/Pan Masala unit is in operation.

On Plot No. 19, Udyog Kendra 2, Ecotech-3,
Grater Noida, M/s. D Pipes Pwt. Ltd. unit is in
operation which uses the said plot as warehouse

for storage of M.S. Pipes and Fittings.

On Plot No. 24, Udyog Kendra-2, Ecotech -3,
Grater Noida, M/s. S.T.S. Utility Services is in
operation which does assembly of electrical

component.

On Plot No. 25A, Udyog Kendra-2, Ecotech-3,
Greater NOIDA, M/s. Kosmatic Lane Pvt. Ltd. is
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in operation which manufactures cosmetic

products.

A true copy of the inspection report is being

enclosed herewith and marked as Annexure-2.

3. Pan Parag India Ltd. (Kothari Products), Factory
Nos. 6 & 7 Industrial Estate Fazalganj, Kapil
Road, Kanpur at Serial No. 4.

Central Pollution Control Board vide letter dated
22.10.2021 has issued closure order against this
unit which was withdrawn on 20.06.2023 with the
condition to deposit Rs. 39.9 lakhs as
Environmental Compensation. The unit vide
letter dated 12.12.2022 has informed that due to
unavoidable circumstances it has been closed
and it will not operate in future. At present at that
place a unit with the name of M/s. Aadhvik Pan
Flavours Pvt. Ltd. has been established to which
the conditional consent has been issued by the
State Board, which was valid up to 31.07.2024.

At present the said unit is closed.

4. Kai Pal Pouches Pvt. Ltd., B1/1 Amuasi,
Industrial Area, Nadarganj, Lucknow U.P.
Reg. No. 1218 226008 at Serial No. 5.

f.l (‘)

G.B. Nagar




On 13.04.2022 consent of this unit was revoked
and directions have been issued under Section 5
of Environment (Protections) Act. Subsequently,
the said directions were revoked conditionally on
29.08.2023. Consent has been granted to this
unit on 02.08.2024 which is valid up to
31.07.2027.

. M/s. Kay Flavours Pvt. Ltd. (Kamlapasand), B-2,
Amausi Industrial Area, Naderganj, Lucknow,
Uttar Pradesh 226008 at Serial No. 6.

On 25.03.2022 consent of this unit was revoked
and directions have been issued under Section 5
of Environment (Protections) Act. Subsequently,
the said directions were revoked conditionally on
09.08.2023. Consent has been granted to this
unit on 31.07.2024 which is wvalid up to
31.07.2025. The unit vide letter dated 02.04.2025
has informed that the unit due to its own reasons
has closed the productions w.e.f. 25.03.2025.

. M/s. Trimurti Frangrances Pwt. Ltd., 133/233, 234
& 235, Transport Nagar, Kanpur, U.P. 208023 at
Serial No. 8.

73



74

9

Central Pollution Control Board vide order dated
22.10.2021 has issued closure order against this
Unit which was subsequently withdrawn on
12.12.2022 with the condition to deposit Rs. 21.8
lakhs as Environmental Compensation. The unit
on 28.11.2022 has deposited the Environmental
Compensation of Rs. 21.80 lakhs in the account
of Central Pollution Control Board. The U.P.
Pollution Control Board on 01.04.2022 has
issued directions against this unit under Section
5 of Environmental (Protection) Act which was
subsequently withdrawn vide order dated
05.01.2023. At present at this place unit in the
name of M/s. Trimurti Freshners and Flavours is
in operation to which consent has been granted,
which is valid up to 31.03.2028.

. AMP Pan Products Pvt. Ltd. 1679/80, Jabrauli,

Mahanlalganj, Lucknow U.P. 221716 at Serial
No. 9.

On 18.04.2022 consent of this unit was revoked
and directions have been issued under Section 5
of Environment (Protections) Act. Subsequently,
the said directions were revoked conditionally on
29.11.2022. Consent has been granted: to this

B
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unit on 15.12.2022 which is valid up to
31.07.2026.

. M/s. Simla Deluxe Pan Flavour, Nivas Khera
Aishbagh, Lucknow 226004, Uttar Pradesh at
Serial No. 10.

On 13.04.2022 consent of this unit was revoked
and directions have been issued under Section 5
of Environment (Protections) Act which is in
operation. The unit vide letter dated 07.05.2022
has informed that unit is closed permanently.

. P.K. Pan Products, Unit 02, Bhoomi No. 304,
Gram Nagheta, Bahar Nagar, Palikam, Hardoi,
U.P. 241001 at Serial No. 13.

The inspection of this unit was done by the
officers of U.P. Pollution Control Board, Regional
Office, Unnao on 22.09.2025 when it has been
found that unit is closed and there is no plant and
machinery at the site. True copy of inspection
report is being enclosed herewith and marked as

Annexure-3.

Ny
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10. K.G. Pan Products Pvt. Ltd., AL-11, Sec-13,
GIDA, Sahjanwa, Gorakhpur 273209 at Serial
No. 14.

The Regional Office, Gorakhpur has informed

that this unit is closed due to its own reasons.

11. WAST Industries, GIDA, Sahjanwa,
Gorakhpur 273209 at Serial No. 15.

The Regional Office, Gorakhpur has informed

that this unit is closed due to its own reasons.

The above facts are being placed for kind consideration of this

Hon'ble Tribunal. | [J

¥

DE'P/‘OiENT

VERIFICATION:

|, the abovenamed deponent, do hereby verify that the contents

of above affidavit are true to my knowledge derived from official
record. No part of the same is false and nothing has been
concealed therefrom.
VERIFIED ON THIS THE 25" DAY OF SEPTEMBER, 2025 AT
NOoIDA ... \ \

)

R M --"”ﬁﬁﬁ_ﬁ__ﬂ
ATTESTED DEORENT
2
Naveen Chandra Sharma
Advocate Notary
Dadri Noida (G.B Nagar?

25 SEP 2025
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